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7. Sbri Mabadev Jatan, Jalannagar, 
Dibrugarh, Assam. 

8. Shri R. Krishna Kunw, Vice 
President, MIs. Tata Tea, Cochin. 

Persons representing manufactures of tea : 

1. Shri N. Guba, MD, Tea Trading 
Corporation of India, Calcutta. 

2. SbJi Mumtaz Ahmad, MIs. Mcleod 
Russel (I) Ltd., Calcutta. 

Persons repre senting dealers : 

1. President, Gujarat Tea Traders 
Association. 

2. Shri R.L. Rikhye, Vice President, 
MIs. Macboill & Magor Ltd., 
Calcutta. 

Persons representing employees of tea estates 
and gardnes : 

1. Shri P.L. Subbiah, President, Nil-
giri Distt. Estate Workers Union, 
Coimbatore. 

2. Sbri P. Sen Mazumdar, President, 
Indian Tea Employees Union, P.O. 
Silchar, Cacher Distt., Assam. 

3. Shri D. Narbula, Joint General 
Secretary, Na tional Union of 
Planters Workers, P.O. Birpara, 
Distt. Jalpaiguri, West Bengal. 

4. Shri K.A. Sivarama Bharty, Presi-
dent, Hind Mazdoor Sabha 
(Kerala) , Karampotta, P.O. Koz-
binjampara, Distt. Palghat, Kerala. 

5. Shri Nani Bhattacharya, Vice-
President, United Traders Union 
Congress, 249, Bepin Behari Gan-
gui Street, (First Floor) Calcutta-
700012. 

Persons representing consumers : 

1. Dr. Ash is Nutta, Bhabananda 
Road, Calcutta-26. 

2. Shri R. Hanumant Rao, No. 6-
472, Bazar Road, Cochin. 

PersoDS representi.lg other interests : 

1. Shri H.P. Baruab, Chaiflllln, Tea 
Research ASSOCiation, Calcutta. 

2. Shri Surendra Singh, Principal 
Secretary, Industries, Gq\'emment 
of Uttar Pradesh, Lucknow. 

(c) The Central Government appoints 
nlembers of Tea Board on the bas is of the 
following criteria as provi ded under the Tea 
Act, 1953 and the Tea Rules, 1954 : 

(i) Six rncmbrs of sjx principal tea 
growing states namely, Assam, 
West Bengal, Tripura, Tamil Nadu, 
Himachal Pradesh and Kerala; 

(ii) three membel s of Parliament (2 
from Lok Sabha and 1 from Rajya 
Sabha); 

(iii) eight persons representing owners 
of tea estates and gardens and 
sro\\crs of tea; 

(iv) five persons reJlresenting persons 
employed on tea estates and 
gardens; 

(v) two persons representing dealers; 

(vi) two persons representing manufac-
tu!ers of tea; 

(vii) two persons representing consumers; 

(viii) two persons representing other 
interests. 

".ds i D NatioDalised BaDks) 

4380. PROF. NARAIN CHAND 
PARASHAR ~ Will the Minister of 
FINANCE be pleased to state : 

(a) whether there is a sharp increase 
in the amount involving frauds in the 
banks, from Rs. 29.75 crores in 1983 to 
Rs. 45.75 crates in 1984, Rs. 53.49 
crores in 198 5 and an additional amount 
of Rs. 61 crores involved in frauds detected 
in the foreign branches of Indian banks; 

(b) if so, the details about each one of 
the nationalised banks in this reaard; and 

(c) tbe steps taken to eliminate the 
bank frauds and whether any hiah level 
ellQUiry would be ordered to look into all 
aspect of this problem and the likely date 
by which it would be done ? 

THE MINISTER OF STATE IN THE 
MINlSTltY OF FINANCE (SHRI 
lANARDHANA POOJARY): (a) Reserve 
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Bank of Indfa has reported that the infor-
mation in respect of total number of cases 
of frauds in India and outside India, as 
reported to it by the 28 public sector banks, 

Year 

1983 

1984 

1985 

1986 

1987 

No. of frauds 
(in India) 

2360 
2410 
2157 

1822 

1456 
(upto 30.9.87) 

No. of frauds 
(outside India) 

11 

59 

32 

31 

12 

(Data provisional) 

The amounts involved as indicated 
above do not necessarily represent the 
actual losses which the banks may have to 
suffer ultimately since banks generally have 
some securities, insurance policies and make 
recoveries through civil suits etc. 

(b) Banks-wise details regarding number 
of frauds and amount involved therein 
(both within the country and outside the 
country) for the years 1983, 1984, 1985, 
1986 and 1987 (upto 30.9.87) are given 
in the statement below. 

(c) Reserve Bank of India has reported 
that banks have books of instructions 

j ndicatiog precautions/checks which their 
Staff should observe to prevent oc:curaot::e/ 
recurrence of frauds. Banks are also taking 
Steps to strengthen the control mecbanisms, 
incl,udina the internal audit/inspection 

and the amounts involved therein for the 
years 1983, 1984, 1985, 1986 and 1987 
(upto 30.9.87), irrespective of the dates of 
occurence, are as indicated below: 

Amount involved 
(Rs. in crores) 

(in India) 

29.75 

45.18 

53.49 

44.42 

23.47 

Amount involved 
(Rs. in crores) 

(outside India) 

0.45 

0.56 

61.14 

17.63 

4.66 

machinery, and to make them effective, so 
as to eliminate the scope for frauds and 
malpractices. Banks have also been taking 
a serious view of irregularities committed 
by the employees and initiate action to 
inflict punishment befitting the seriousness 
of the irregularities committed by tbe 
delinquent employees. RBI has also been 
circula ting to banks details of frauds of 
ingenious nature and advising banks to 
adopt safeguards. The need for obtainina 
proper and effective introduction when new 
accounts are opened has also been restress-
ed. RBI has also set up a special investigat-
ing cell to undertake special investigation 
and scrutiny into reported cases of major 
frauds as we)) as snap inspections coverq 
systems, procedures and control &rraDae-
ments in identified fraud prone areas. In 
view of the above, no high level inquiry in 
the matter is felt to be necessary. 
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